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NOTIFICATION 
CONSOLITED LIST OF THE CASES (SINGLE BENCH MATTERS) 

UPTO THE YEAR 2016 

Co.Pel./! /2015 

RSN42/2007 

WP(C)/354/2010 

WP(C)/72/2014 

Crl.A./10/2015 

Crl.AU)/4 1/2015 

SINGLE BENCH LIST - I 

NILKAMAL LIMITED 
Vs 

AGARTALA DIARY FOOD PVf 
LTD 

HARi SANKAR DAS 
Vs 

RANJIT KUMAR KARMAKAR @ 
DULAL KARMAKAR 

BHANU LODH 
Vs 

TRIPURAJUTE MILLS LTD 
AND 8 ORS 

KANAI SINGHA 
Vs 

THE STATE OF TRIPURA AND 
3 ORS 

THE STATE OF TRIPUR<\ 
Vs 

BENOY DEBBARMA 

SAPTAM SARKAR 
Vs 

SITA SARKAR DAS AND ANR 

MR fl N MAJUMDER 
Mr D SAHA 
R SAHA 

MRS M 
CHAKRABORTY 
J\lr S BHATTACHARJEE 
MS P SEN 
MS MAMPI 
CHAKRABORTY 
MR A DEY 

MrG S 
BHATTACHARJEE 
Mr S S DEBNATH 
MRG K NAMA 
MR Dipak Kr. BISWAS 

Mr S BHATTACHARJEE 
MRS Ch. Deb 

pp 
MRA NANDI 
Mrs S DEB (GUPTA) 
Mr SAM RAT GHOSH 

Mr A ACHARJEE 
Ms P GHAT AK 

----- - - ---- - - -- . -- - ·--
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Mr P SAHA 
Mr H DEB 
Mr S CHAKRABORTY 
MR SAMAR DAS 
Mr BIDYUT MA]UMDER 

MrT K DEB 
MR P CHOWDHURY 
MR NIRNOY PAUL 

MrC S SINHA 
Mr S CHAKRABORTY 
MRD C SAHA 

GA 
Mr SOMIK DEB 
Mr M DEBBARMA 
Mr RAJU DATTA 
Mr R G CHAKRABORTY 
MR ANUJIT DEY 
MR KOOMAR 
CHAKRABORTY 

Mr B DEBNATH 
Mr P RATHOR 
Mr N MAJUMDAR 

PP 
Mr J MAJUMDER 
MR BIPLAB DEBNATH 
Mr SAMRAT GHOSH 



MRSM 
MR HK BHOWMIK 

7) WP(C)/46/2015 GAURISANKAR CHAKRABORTY 
Mr A SAHA 

CHAKRABORTY Ms D SENGUPTA 
Vs Ms D DAS THE STATE BANK OF INDlA Mrs BHATTACHARJEE 

AND ORS MS BRATATI 
CHAKRABORTY 
MS P SEN 
Mr SEKHAR DATTA 

Mr A C BHOWMIK 
pp 

8) Crl.A0)/63/2015 BADSHA MIAH 
MRDC ROY 

Mr SAMRAT GHOSH 
Vs 

Ml} AftlJIT BHOWMIK Mr A ACHARJEE 
THE STATE OFTRIPURA 

MRD 'SJ\RKAR 

GOPAL DAS MR S.C. MAJUMDER pp 
9) Crl.Rev.P./63/2015 

MR KUNDAN PANDEY Mr SAMRAT GHOSH 
Vs 

THE STATE OF TRIPURA 

10) WP(C)/69/2015 GAUTAM ROY AND ORS MR DK BISWAS GA 

Vs RAJU DATTA MrD SARMA 

THE STATE OF TRIPURA AND 
ORS 

11) WP(C)/97/2015 KARABI DEBNATH AND ORS Mr PARAMARTHA GA 

Vs DATTA MR BIDYUT MAJUMDER 

TRIPURA LEGISLATIVE Mr T DEBBARMA Mr N MAJUMDAR 
ASSEMBLY AND ORS D K DASCHOUDHURY 

12) WP(C)/99/2015 SOMEN BAIDYA MR ARIJIT BHOWMIK GA 
Vs S CHAKRABORTY 

THE STATE OF TRIPURA AND 
ORS 

13) WP(C)/103/2015 SITANGSHU CHAKRABORTY MRG KNAMA GA 
Vs DK BISWAS 

THE STATE OF TRIPURA AND 
ORS 

14) WP(C)/134/2015 RAJU NATH AND ORS MRKN GA 
ALONGWITH Vs BHA TI ACHARJEE Mr J MAJUMDER 

THE STATE OF TRIPURA AND MR KOHINOOR N 
ORS BHATIACHARYYA 

MR PULAK SAHA 
S PANDIT 

15) WP(C)/1 35/2015 AMIR CH. NAMA DAS AND MRKN GA 
ORS BHA TI ACHARJEE Mr] MA]UMDER 

Vs MR KOHINOOR N 
THE STATE OF TRIPURA AND BHATIACHARYYA 
ORS MR PULAK SAHA 

S PANDIT 

16) WP(C)/164/2015 SATYESH CH. DEB Mr SK DEB GA 
Vs Mr S DATTA MrD SARMA 

THE STATE OF TRIPURA AND BIDESH DEBNATH 
ORS 

17) WP(C)/176/2015 SOMNATH SINGH MR P ROY BARMAN ASST SG 
FIXED Vs MR SAMARJIT 

UNION OF INDIA AND ORS BHATIACHARJEE 
MR KAWSIK NATH 
MR PRADYOT 
MAISHAN 

18) WP(C)/246/2015 PRIYALAL CHAKMA Mr D R CHOWDHURY GA 
Vs Mr S SARKAR Mr S CHAKRABORTY 

THE STATE OF TRI PURA AND MR D DEB 
ORS 
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i• ~ 19) WP(C)/255/2015 BijOY Kl SHORE TARAN Mr SOMIK DEB GA 
CM APPL. 211/2015 Vs MR DP GHOSH Mrs A Dalt.a 
PETN. FOR THE STATE OF TRIPURA AND RAJlB DATTA Mr A SENGUYfA 
DIRECTION ORS 

20) WP(C)/276/2015 BlMAL SARKAR Mr SOMIK DEB GA 
Vs MR D PGHOSH 

THE STATE OF TRI PURA AND MR P DEBNATH 
ORS 

21) WP(C)/279/2015 DEBASHISH NATH Ms R MAJUMDER GA 
FIXED Vs 

THE STATE OFTRIPURAAND 
ORS 

22) WP(C)/284/2015 DEBDAYAL LASKAR MrP RSARKAR 
Vs ADE 

THE DIRECTOR GENERA, OF 
POLICE AND ORS 

23) WP(C)/288/2015 NIRANJAN DEBBARMA Mr S DEB ADV. GENERAL 
FIXED Vs MR P ROY BARMAN GA 

THE STATE OFTRIPURA A.ND MR KAWSIK NATH Mr PARAMARTifA DATTA 
ORS Mr S. BHATTACHARJEE Mr S CHAKRABORTY 

PRADYOT MAISHAN MrB DATTA 
Mr T DEBBARMA 
MRDK 
DASCHOUDHURY 

24) WP(C)/314/2015 RABINDRA DEBBARMA CS SINHA GA 
Vs Mr N MAJUMDAR 

THE STATE OF TRIPURA AND MRH SARKAR 
ORS 

25) WP(C)/315/2015 BISWANATH DEBBARMA Mr S BHATTACHARJEE GA 
Vs Mr SOMIK DEB ASST SG 

UNION OF INDIA AND ORS MSJUTHIKA 
NAUKAHAM 
MSJAYSHREE 
MAJUMDER 

26) WP(C)/326/2015 PABITRA PATHAK Mr T K CHOWDHURY ASST SG 
Vs DSAHA 

UNION OF INDIA AND O tS 
27) WP(C)/330/2015 AMAR CHAN DEBNATH MRDC ROY GA 

Vs AK PAL MRS AS LODH 
THE STATE OF TRIPURA AND 
ORS 

28) WP(C)/347/2015 SUNIL BARAN DAS MR DEBABRATA GA 
Vs CHAKRABORTY 

THE STATE OF TRIPURA AND Mr N MAJUMDAR 
ORS H LASKAR 

29) WP(C)/353/2015 HUSSAIN ALI MRS DAS GA 
IA 128 OF 2015 Vs MRS CHAKRABORTY 
STAY PETN STATE OF TRIPURA AND ORS 

With WP(C)/354/2015 MITU SEN MR S CHAKRABORTY GA 
VS. MR. S DAS 

STATE OF TRIPURA AND ORS 
30) WP(C)/372/2015 MIHIR KR. ROY MR P ROY BARMAN GA 

Vs MRSAMAFJIT Mr K K PAL 
AGARTALA MUNICIPAL BHAITACHARJEE 
CORPN. AND ORS MR KAWSIK NATH 

PRADYOT MAI SHAN 
31) WP(C)/384/2015 BIKASH DEB Mr PK BISWAS GA 

Vs Mr P MAJUMDER 
THE STATE OF TRIPURA AND Ms C BHOWMIK 
ORS PARUL MOG 
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,\lli\ NI l)lil\ll/\Hl\l1\ 1\Nll I ll\S ~IS SWi\H\1 1'1\ 1:tllSII\I (j /\ 
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(: S SINII.-\ ~Ir S lll-:11 
\I• .. Mr D S1\HI\IJ\ 

Tl 11•: S l'i\'1'111 ll" 1'Hll '\IH1\ 1\ND 
I\IH SC OAS 

l \HS 

.U) \\il'\l :l/3%/;10 I :1 l\i\Nt\ t-:ISI 11 llUi I llilll11\Hl\li\ l\l li IH: H\l\' 1.;A 

v~ 1\11· i\ K l'i\L M H S Cl l1\t-:R1\lltllffY 

Till\ ST1\Tll lW 'l'li ll'\IHA /\Nil /\ K l'At. 

!\HS 

:1-11 Wl'(C)/-lll'//'.\ll I !1 S1\NJlll Cll!l\ ll)lll lli\' Mli l' HOY lli\lil\lAN (;i\ 

v~ l\m K/\WSIK N/\TI I l\lr L; S B11i\'IT1\CIIAHJEI•: 

Tllli ST,.\TI\ (ll; 'l'lill'\IH!\ /\N il 1\11\ l'lii\ll\'llT 
ims ~11\ISI 1/\N 

SMIJ\l(J IT 
nt li\Tl'i\C\ 11\1\lliH 

:1!1\ \\11'\Cl/H ,l/'.Hl l !i Ti\l\l.·\l. lllil\lli\lil\li\ MR I' HOY 111\HM/\N CA 

v~ MR Si\Mi\H,JIT 
Till•: STi\TI\ lll1 THll'\l lli\ /\Nil 11111\'l'l'ACI li\1\11-:t-: 
OHS I\IH KAWSIK Ni\Tll 

PW\l\\'UT M/\lSll/\N 

:lti) Wl'(l :)/4P'1/~!tl I !1 i\NUl'AM Si\HKAH Ml, AlilllT UIIOWMIK GA 
Vs MH n SAl,Ki\H MR P HOY BARMAN 

Tl IE ST1\Tl i OF THl\llllii\ /\ND S Cl li\KR,'\Hllll'l'\' MR S1\Mi\HJIT 
l\HS lll li\'ITACI IAH,11-:E 

I\IH Ki\WSIK Ni\Tl! 
MH PHi\lWOT M!\ISII.-\N 

J7) Wl'(C)/!1:l:l/'.W I !i S\JHl-:Sll l;01\IJ\ /\ s1•:N1;uPTi\ GI\ 
Vs MR KN 

STATE OF TlUP\JHi\ /\NDOHS UHATl'i\Cll/\1\jEE 
Mr P Si\Hi\ 
l\lr S PANDIT 
l\lr i\ DEHNATII 

:rn) Wl'(C)/!i4!i/?.0 l!i llllll•:Ki\N1\ NI)/\ 1\11\Jl lMllEH 1\1" l; K NAMA Mr K K PAI. 
Vs n K IJISWAS 

1\t;AtlT1\IJ\ M\IN ICIP/\l. 
COHPN. AND l)HS 

:l!I) WP(C)/(; I :i/'.Wl ;i ,•\Kiili. Cll l1110WMIK Mr HAT/\N 0/\Tl'i\ GA 
Vs H PUHKAY/\STIIA 

TIIH STI\Tli OF TRll'UHA /\NP 
DHS 

'10) Wl'(Cl/lil ti/~0.1 ti IAXl\11 TEA CO. LTD AND ANH I\IH 1: KN/\MA GA 
v~ DK lllSWAS l\lr B Di\Tl'A 

Tilt-: ST,\TE lWTRIP\lH,\ ANO Mr I) S . .\Rl\li\ 
ORS 

"') WP(Cl/ti:lfi/201 :, SIMA m-:nni\HI\IA MH I) S/\HKAH Mr K 13H,\Tl'.-\Gll . .\P1JEE 
Vs AllljlT IIIIUWMIK 

TRI PURA l.HAMIN 13!\NK 1\Nl) 
OHS 

1l i ) WP(C)/(i!l 1/20 lfi N0.0103055-1 RFN lm. :mo l\lr PK Dll!\H 1: .. , 
IIN, TSH. SUKIIEN l\lrs 1\1 Pl IAR 
S\JTRADI li\H l\ls S D,\S 

Vs l\lr l l n Clli\KH!\H\lHTY 
Tl IE STATI•: (W TRll'\J It/\ AN I) H l~ r.t 1/\KRAHORTY 
UHS 

11:i) Wl'(C)/7ll'/Wll!i l'll1\Dll' KllM/\H PAI. l\lr D l\lli\'ITI\Cll!\llYi\ t ;i\ 
Vs l\l r S D,\S 

STATE OF TRlPUHi\ ANDORS S Cl 1/\KllJ\HOHTY 

H) HSNt/2016 i\HU P i\CI IARJEI•: l\lr S HOY !\Ir P 1;1lAKR1\llORT\' 
Vs l\lr II 111\ll 

DIP/\l.l ACl!i\l\lEE I\IHl)l)lil\ 



4i1) Crl.A./2/l.ll 1 \i 
PHOMOIW SAHKAH AND OHS ~ --1 Mr A llllATf'ACIIA~jEE pp 

,• .. ,.,: 
Vs Mr S II Dl-: 11 , 

<\G) 
THE STATF OF TRI PUHA 

WP(C)/2/201\i l)I IAHINDRA HEANG Mr AC BlfOWMIK GA 
Vs MH ANIJJIT DEY 

Tl IE STATE OF TRIPllHA AND MH A BJ-IOWM IK 
ANH 

47) RSN4/2016 SUOI-IANGSJ-IU RAN.JAN NAG Mr A K IJHOWMIK Mr D BHATfACHARYA 
Vs Mr HA.JU DATl'A Mr K DEB 

RATNA DEBNATI I ANR ANH Ms A BANIK 
48) RSN5/2016 SWAPAN DEBNATH Mr D BHATf'ACHARYA Mr AK BI-IOWM IK 

Vs Mr K DEB Mr RAJU OATfA 
SUDIIANGSI-IU RANJAN NAG 
ANDANR 

49) LA.App./5/2016 MST.AIBU NNESSA @ AIBUN MRD K BISWAS Ms P DHAR 
BIBI MRG K NAMA Mr H DEBBARMA 

Vs 
MST. liASINA BEGAM 

SO) Crl.AU)/6/2016 BIPLAB DAS Mr SUBRATA SARKAR pp 
Vs Mr SAMRAT GHOSH 

THE STATE OF TRIPURA Mr SB DEB 
51) RSNB/2016 USHA RANI BISWAS Mr D R CHOWDHURY MrS LODH 

Vs Mrs S DEB (GUPTA) 
JITENDRA CH. BISWAS MRS PARAMITA RAY 

52) RSN9/2016 TI-IE INDIAN OIL Ms P DHAR MRS M CHAKRABORTY 
CORPORATION LTD AND ORS Mr H DEBBARMA Mr S BHATfACHARJEE 

Vs Mr S DEBNATH MS BRATATI 
PALLABI MAJUMDER (ROY) Mr J DEBBARMA CHAKRABORTY 
ALIAS PALLABI ROY AND ANR MS PSEN 

MRADE 
53) RSN14/2016 ATAS CHAKRABORTY MRSM Mr SOUMENDU ROY 

Vs CHAKRABORTY MRGS DAS 
SHILPI ROY (PODDER) AND MR SOUMEN SAHA Mr K DEB 
ANR 

54) Crl.Rev.P./15/2016 SUSHANTA DAS Mr RAJU DATfA pp 
Vs Ms A BANIK 

THE STATE OF TRIPURA 

55) Crl.Rev.P./18/2016 MRIDU LDEY MR P ROY BARMAN pp 
Vs MRSAMA"11T 

THE STATE OF TRIPURA BHATTACHARJEE 
MR KAWSIK NATH 
MR PRADYOT 
MAISI-IAN 

56) RFA/19/2016 MD. ABDUL HAQUE MRD K BISWAS MRKN 
Vs MRG K NAMA BHATTACHA"1EE 

LEGAL HEIRS OF MD, ABDUL MR KOHINOOR N 
WAHID SON NAMELY TAJ BHATTACHARYYA 
UDDIN AND ORS MS S CHAKRABORTY 

MrH NATH 
57) Crl.A./19/2016 NITAI BAIDYA AND ORS Mr PK AISWAS pp 

Vs Mr MK B!SWAS Mr SAMRAT GHOSH 
THE STATE OF TR!PlJRA Mr P Mi\)lJMDER 

58) Crl.Peln./21/2016 ALINDRA DEABARMA MR P ROY BARMAN pp 
Vs MRSAMAl\]IT 

THE STATE OF TRIP\JHA J\ND RHATrACIIJ\"1EE 
J\NR. MH KJ\WSIK NATH 

MR PRADYOT 
MJ\ISIIJ\N 
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59) RSN22/20 l!i 131PUL CH. DAS AND J\NR MRS P DHAR 
Vs Mr H DEBBARMA 

RAKHI ACIIAHJEE AND ORS Mr US SINGHA 
Mr J DEBBARMA 

60) RFA/23/2016 PARUL DAS Mr RATAN DATTA MRD K BISWAS 

Vs MR S MAHAJAN MRG KNAMA 

MONORANJAN DAS S MAHAJAN MS A CHAKRABORTY 

fit) Crl.Rev.P./23/2016 U'ITAM DEB Mr SUBRATA SARKAR pp 

Vs Mr A BASAK 
THE STATE OF TRIPURA Mr S DEBNATH 

Mr SB DEB 
62) MAC App./24/2016 MANIKA SAHA AND 3 ORS Ms K.ROY Mrs S DEB (GUPTA) 

Vs MRH DAS MRS PARAMITA RAY 
RANJAN DAS AND ANR MsSARAMADEB 

63) RSN25/2016 RAGHUNATH BAISYA MR DEBABRATA MRS P DHAR 
Vs CHAKRABORTY Mr R CHOWDHARY 

SANDHYA RANI MALLIKAND MRH LASKAR MrKDEBNATH 
ORS. MRD DEBNATH Mr H DEBBARMA 

MRKDATTA 
64) Crl.AQ)/27/2016 DIPANKAR MAJUMDER AND MrP K BISWAS pp 

ORS MR HK BHOWMIK MR P ROY BARMAN 
Vs Mr P MAJUMDER MR SAMARJIT 

THE STATE OF TRIPURA MR BIKASH CH. DEB BHATTACHARJEE 
MRA SAHA MR KAWSIK NATH 

65) RFA/27/2016 TAPAN KR. BHOWMIK Mr S DEB MRD KBISWAS 
Connected with RFA Vs Mr S DATTA MrGKNAMA 
02 of 2018 MS CHAPALA BRICK Mr S CHOUDHURI MS A CHAKRABORTY 

INDUSTRY AND ORS 
66) Crl.A0)/30/2016 BIKRAM DEBBARMA AND ANR MrM KRoy pp 

Vs 
THE STATE OF TRIPURA 

67) RSN31/2016 ARATI DAS AND ORS. MRSAMA!\)IT MrSLODH 
Vs BHATT ACHARJEE 

RACHANA BALA DEB (DAS) MRB SAHA 
ANDANR 

68) RSN34/2016 KHOKAN CH. KARMAKAR Ms PDHAR MrK K PAL 
Vs MRD C SAHA 

CHAN DAN BHOWMIK AND 
ORS 

69) Crl.A0)/34/2016 RAMAKANTA DAS AND ORS Mr AK BHOWMIK pp 
Vs Mr RAJU DATTA 

THE STATE OF TRIPURA Ms A BANIK 
70) RSN35/2016 BINOY BHUSAN MAJUMDER MrNCPAL GA 

Vs MRRPAUL Mr A PAL 
LRS. OF KHIRALATA BISWAS, Mr MR SAHA Mrs DATTA 
SHYAMA PRASAD BISWAS 
AND ORS 

71 l RSN36/2016 BINOY BHUSAN MAJUMDER Mr NC PAL GA 
Vs MR R PAUL Mr A PAL 

LAXMI PAL (BISWAS) AND Mr MR SAHA Mrs DATTA 
ORS MR SANJIB DATTA 

72) RSN37/2016 UPENDRA DEY Mr AK BHOWMIK 
Vs MS M CHOWDHURY 

THE STATE OF TRIPURA AND Mr RAJU DATTA 
ORS. Ms A BANIK 

Ms S DEY 
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73) Crl.Rev.P./37 /2016 JOGESH DEBBARMA MR P ROY BARMAN pp 

,·4 
;;_.; 

Vs MR SAMAI\JIT 
THE STATE OF TRIPURA BHJ\1TACHARJEE 

~ 

r MR KAWSIK NATH 
MR PRADYOT 
MAISHAN 

74) Crl.Rev.P./38/2016 MD. BADRUL HOSSAIN AND Mr RAJU DATl'A pp 

ORS Ms A BANIK MR DK 

Vs 
DASCHOUDHURY 

THE STATE OF TRIPURA 

75) RSN39/2016 JAYANTA DEBBARMA AND MRSM MrP KDHAR 

ANR CHAKRABORTY Mr N CHOWDHURY 

Vs Ms S MAJUMDER Mr G S BHATTACHARJEE 

BIBHASH CH. Mr S BHATTACHARJEE Mr R G CHAKRABORTY 

BHATTACHARJEE AND ANR MS BRATATI MS S. Das 

CHAKRABORTY 
MS P SEN 

76) Crl.Rev.P./39/2016 ABUL BASU Mr N MAJUMDER pp 

Vs Mr NIHARENDU 

THE STATE OF TRIPURA MAJUMDER 

77) RSN40/2016 BANANI DEB (CHOUDHURY) MRD KBISWAS MrPKDHAR 

AND ORS Mr S S DEBNATH MS S DEBNATH 

Vs MRG KNAMA Mr R G CHAKRABORTY 

MAYABATI ROY AND ANR. MS A CHAKRABORTY MS S. Das 
Mr H B CHAKRABORTY 

78) Crl.Rev.P./40/2016 USMAN ALI Ms D SENGUPTA pp 

Vs Mr SEKHAR DATTA 

THE STATE OF TRI PURA 

79) RSN41/2016 SENIOR MANAGER, MRD KB!SWAS MR P ROY BARMAN 

JAGANNATHPUR TEA ESTATE, MS A CHAKRABORTY MRSAMARJIT 

KUMARGHAT 
BHATTACHARJEE 

Vs 
MR KAWSIK NATH 

PARENDRA MALAKAR AND 
MR PRADYOT MAISH.AN 

ANR 

80) Crl.Rev.P./41/2016 RINKU SARKAR Mrs K ROY pp 

Vs Ms SARAMA DEB 

THE STATE OF TRlPURA MRH DAS 

81) Crl.AG)/42/2016 RASHU MUNDA 
Vs 

MR ARlJIT BHOWMIK pp 

THE STATE OF TRIPURA 

82) Crl.Rev.P./42/2016 PRADIP SAHA Mr RATAN DATTA pp 

Vs Mr A ACHAI\JEE 
THE STATE OF TR!PURA Ms P GHATAK 

83) RSA/42/2016 SR. MANAGER, MRD K BISWAS MR P ROY BARMAN 

JAGANNATHPUR, TEA MS A CHAKRABORTY MR SAMAI\JIT 

ESTATE, KUMARGHAT MR Dipak Kr. BISWAS BHATTACHAI\JEE 

Vs MR KAWSIK NATH 

HIRENDRA DAS AND ANR MR PRADYOT MAISH.AN 

84) RSA/43/2016 SUMIT KR. DAS Mr D BHA1TACHARYA MrD SAHA 

Vs MRA Das 
NAMITA DAS MRSAMARDAS 

85) RSA/44/2016 THE KRISHI VIGYAN KENDRA Mr S DEBNATH MR S M CHAKRABORTY 

ANDANR Mr J MAJUMDER 
Vs Mr S BHATrACHARJEE 

BIPLAB KR. MAJUMDER AND MS BRATATI 

ORS CHAKRABORTY 
MS P SEN 
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NILIMA BHATTACHARJEE AND MRSM 
MR DEBABRATA 

86) RSN45/2016 
CHAKRABORTY CHAKRABORTY 

ANR 
MrJ P SAHA Ms AS LODH 

Vs 
Mr B CHOWDHARY MRH LASKAR 

THE STATE OF TRIPURA AND 
Mr S BHATTACHARJEE MRMLNATH 

ORS 
MS BRATATI 
CHAKRABORTY 
MS P SEN 
MS ANKITA PAL 

87) Crl.AU)/46/2016 GAUTAM NATH Mr N MAJUMDAR pp 

Vs MRH SARKAR Mr SAMRAT GHOSH 

THE STATE OF TRIPURA 
88) Crl.Rev.P./4 7/2016 PRANAY SARKAR AND ORS MRJ BHATTACHARJEE pp 

Vs MrS GHOSH 
THE STATE OF TRIPURA 

89) RSN47/2016 JAHERA KHATUN Mr A K BHOWMIK Mr NC PAL 
Vs MS M CHOWDHURY MR R PAUL 

RABINDRA SARKAR Mr RAJU DATTA Mr MR SAHA 
Ms A BANIK 
MRDKAR 
MR SWARUP DEY 

90) RSN48/2016 MANJU SARKAR ANR ORS MR DEBABRATA MR ADEY 
Vs CHAKRABORTY MRABHOWMIK 

PRADIP MAJUMDER MRH LASKAR 
91) Crl.Rev.P./48/2016 MASHIHA HRANGKHAWL MR SAMA~IT pp 

Vs BHATTACHARJEE 
THE STATE OF TRIPURA Ms L SARKAR 

MRPRADYOT 
MAISHAN 
MRPRBARMAN 

92) RSN49/2016 DUI.AL MAJUMDER MR DEBABRATA MR ADEY 
Vs CHAKRABORTY MRABHOWMIK 

PRADIP MAJUMDER MRH LASKAR 
93) Crl.Rev.P./50/2016 SUJATA GHOSH Mr A K BHOWMIK pp 

Vs MS M CHOWDHURY 
THE STATE OF TRIPURA Mr RAJU DATTA 

Ms A BANIK 
94) RSNSl/2016 NANI GOPAL CHOUDHURY MRD KBISWAS Mr PARAMARTHA DATTA 

AND ORS Ms S DEBBARMA MR TANMAY DEBBARMA 
Vs Mr KOUSIK ROY 

SANJIT CHOUDHURY AND MRG KNAMA 
ORS MrU S SINGHA 

95) Crl.Rev.P./51/2016 AMAR KRISHNA MALSOM Mr D BHATTACHARYA pp 
Vs Mr S CHAKRABORTY 

THE STATE OF TRIPURA MRSAMAR DAS 
96) Crl.AU)/51/2016 MD MASUKALI Mr RAJU DATTA pp 

Vs Ms A BANIK 
THE STATE OF TRIPURA MR SWARUP DEY 

97) RSN52/2016 ASHU MALAKAR AND ORS MRD KBISWAS Mr PK PAL 
Vs MR DEBABRATA Ms D BHATTACHARJEE 

SOMNATH BHATTACHARJEE CHAKRABORTY Mr S BAIDYA 
AND ORS Mr N MAJUMDAR MR P K CHAKRABORTY 

MR H LASKAR 

98) RSN53/2016 SATYAM DAS Mrs S DEB (GUPTA) 
Vs MS P ROY 

RANABIR DAS (RANA) 

99) RSN54/2016 SHYAMA PRASAD GOALA Mr PK DHAR MR DEBABRATA 
Vs Mr R G CHAKRABORTY CHAKRABORTY 

ASHOK KUMAR GOALA AND MS S. Das MR H LASKAR 
ORS 
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I l10l < '. rl..-\ll\/!i~i/;~o I ri 
MANI NOit/\ S/\ltK/\11 

V::. 
TIi i•: STATE OFTHll'IJHA 

llll) Crl.Hnv,PJl\7Wl I ti lllPAK IMS ff1 TIJl'l/1. AND 
ANH 

Vs 
TME STATE OF THIPUHA 

10'..!) Crl.Hov.P.J!,ll/20 I ti ABIH BANIK 
Vs 

Tl IE STATE OF THIJ>UHA AND 
ANH 

l O:l) Crl.AU )/li3/:W I (i l'AHIMAI. Dl-:IINATH 
Vs 

THE STATE OF THll'UHA 
I 0,1) Crl.Hov,P./fi~/20 I li SAN.JOY KR DAS @ SAN.JOY 

DAS 
Vs 

THE STATE OF THll'UHA 
105) Crl.Rov,P./G5/20 I G SAN.JOY DAS @ SAN.Ill 

Vs 
THE STATE OF TfHPURA 

lllfi) Crl.Hnv,P./110/201 G MARANlflAI.A DAS DEY AND 
ORS 

Vs 
THE STATE OF TIUJJUHA 

107) Crl.Rov, P./1!3/:.!0 l !i HATUSH NATH (g) HAKESH 
Vs 

THE STATE or THI PU HA 

!OB) Crl.H~!v,P./IIB/1.0 I Ii SUMAN DEllNATH 
Vs 

THE STATE or Tr\lPURA 

10!)) Crl. Hnv, P./flll/20 I !i OIMAL CH. GHOSH 
Vs 

THE STATE OF THIPUHA 

110) Crl.Hev,P./102n016 U1TAM KR ROY 
Vs 

THE STATE OF THIPURA 

Copy Lo 

Mr!; l.()l)JI 1'1' 
MH A Ill lA'l'/'11(;/IMUL:E 
Mr K INIJl/ 
Mr H MlJKHW~/1:E 

MH KAWSIK NA'/'11 /1/1 

Mr I) lllfAT/'AC/IAHYA l'I' 
Mr S Cf IAKHAIIOH'/Y 
MH SAMAH DAS 

Mr BIDYU'/' MAJUMDEH l'I' 

Mr HATAN DAT/'A pp 
Ms I' GHATAK 

MHKN l'P 
BHA1TACHAl~/EE 
Mr S PANOfT 
MH PULAK SAHA 

Mr RATAN DA1TA Pl' 
Ms I' GHATAK 

Mr S fl DEB pp 

MH S.C. MAJlJMDEH pp 

Mr A C BHOWMIK pp 

MR DC: HOY 
MR D SARKAR 
MRA BHOWMIK 

Mr D 81-JATl'ACHARYA pp 
Mr K DEA 
MH S.Deb 
MR SAMAR DAS 

By order, 

~\\ 
( V, Pandey) 

Ue,qistrar lj11dicial) 

1. The Principal S,1creta r y to Hon ' ble the Chi e f J ustice, High Court of Tripu ra, 
At}Jl td L.1; 

?., The :;ecr<"tary l'.o llon' bJe Mr . .Just.ice 
'J'1iµ uca,AyH rtHla ; 

,. ., . 'l'a lapa tra, ,Judge , High Court of 

J, Th o !3C'C l' c'tctry to llon'blr) Mr . Justir.0 A. Lodh, Jlld<Jr~, lii <J h Court of 'l'ri.pura, 
/\9arr.~L1; 

•I . The Sec t eL.i1y, Trlpura High Court Bar l\irnoc i ation, AgarLi:! l a; 

5 ']'he !·>l:'cr1.~ t:r.1ry, Tr.i.pura Bar l\.ssoc J.at ion, Aqa r ta l a; a nd 

6. /\ 11 Co nee m ed, p-
UelJiStrar (/11dicial} 

/}/I) 
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